845 Written Answers

(a) is it a fact that DDA had
invited applications from  the
retired/retiring Government  ser-
“wvants in the year 1974 or nearabout
that year, for allotment of houses
uniler a special scheme ;

(b) if so, whether DDA proposes
to revive such scheme for the bene-
fit of those Government Servants
who are due to retire in next few
years ; and

(c) if so, what are the details
thes reof ?

THE MINISTER OF PAR-
LIAMENTARY AFFAIRS AND

WORKS AND HOUSING
SHRI BH'SMA NARAIN
SINGH) : (a) The D. D. A.

had invited applications from re-
tired /retiring Government Servants
in the year 1972. A Special Self
Financing Housing Registration
Scheme for retired/retiring public
servants was subsequently announced
by the DDA and the registration
was kept open from 7-1-81 to 7-3-81.
Public  servants retired/retiring
during the period 1978 to 1982 were
eligible for registration subject to
fulfilling the prescribed conditions.

(b) The DDA has reported that

it has no such proposal at present.

(c) Does not arise.
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